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1M1. Shri Sheopujaa Shastri:
Sirl H U k i Ltauft:

Will the Minister of Railway* be 
pleased to state:

(a) whether Mysore and Maharash
tra Governments have suggested tor 
the extension of the Cochin-Mangalore 
line to Bombay along the West Coast; 
and

(b) if so, the reaction of Govern
ment thereto?

The Minister of Railways (Shri G. 
M. PtfOhaeha): (a) Neither the Gov
ernment of Mysore nor the Govem- 
iment of Maharashtra have recommend
ed extension of the Cochin-Mangalore 
line to Bombay. The Government of 
Maharashtra, however, have suggest
ed that the recently constructed Dlva- 
Apta line should be extended to Das- 
gaon and onwards upto Goa.

(b) Construction of this line will 
be very expensive and within the 
limited funds likely to <be made avail
able for new lines during the 4th 
Flan, the possibility of taking up this 
line is remote. ,

Overbridge at Bareilly Jn. Station
1982. Shrlmati Savttri Shy am: Will 

the Minister of Railways be pleased 
to state:

(a) whether there is any proposal 
to reconstruct the old wooden over
bridge between three platforms at 
Bareilly Jn. station of the Northern 
Kail way;

(b) whether it is a fact that a large 
traffic pass over It besides the passen
gers; and

(c) time likely to be taken to recon
struct it?

The Minister of Hallways (Shri C. 
ML fajasshs): (a) No. However, a 
proposal for providing an additional 
loot overbridge at the Mughalsarai 
•ad of the station building durtae 
1M9 8» subject to availability of 
<S«~»«L la under the consideration of 
the Railway.
«a» (al) USD—S.
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Cb) Yea.
(c) Does not arise.
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Btatntory Price Control on Cotton

1984. Shri M- Aaaetaey: Will th? 
Minister of Casaaasrce be pleased to 
state:

(a) the reasons why cotton, which is 
an agricultural commodity, is still
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subject to a statutory price control; 
•ad

(b) whether it is a fact that the 
ceiling price* on cotton are a disin
centive to grow more cotton?

The Minister o* Commerce (Shri 
Dinesh Singh): (a) The justification 
for Price Control on Cotton is that it 
seeks to—

(i) assure a fair return to the 
growers;

(ii) assure supply of cotton to 
mills at reasonable prices; and

(iii) stabilise the general price 
level of controlled as well as 
non-controlled varieties of 
cloth and enables Indian cloth 
to compete in foreign markets.

(b) Not, in Governments’ view. Sir.

Price Control on Cloth
1965. shU M. Ambeney: Will the 

Minister of Commerce be pleased to 
state the percentage of cloth which is 
under statutory price control to the 
total production of cloth in the orga
nised and unorganised sectors (i.e. 
textile mills, Handlooms and power- 
towns)?

The Minister of Commerce (Shri 
Dinesh Singh): About 23 per cent.

Price Control on Cotton
1966. Shri M. Amersey: Will the 

Minister of Commerce be pleased to 
state:

(a) whether it is a fact that nearly 
95 per cent of the cotton production 
is subject to a statutory price control 
whereas the cloth under statutory 
price control is only 25 per cent of 
the entire cloth production (i.e. of 
textile mills, handlooms and power- 
looms); and

(b) if so, the reasons therefor?

Vke Minister of Commerce (Shri 
Btncsh Singh): (a) Yes. Sir.

(b) Die justification tor Ribs Con
trol on Cotton is that it seeks to—

(i) assure a fair return to I te  
growers;

(ii) assure supply of cotton to> 
mills at reasonable prices; a o i

(iii) stabilise the genera) price- 
level of controlled as well1 
as non-controlled varieties of 
cloth and enables Indian* 
cloth to compete in foreign 
markets.
Production of Cloth

1967. Shri M. Amersey: Will the- 
Minister of Commerce be pleased to  
state the percentage of exported clotl* 
to the total production of cloth in the- 
cotton textiles (including that of hand
looms and powerlooms)?

The Minister of Commerce (Slut' 
Dine*h Singh): The percentage of ex
ported cloth to the total production 
of cloth during 1964, 1966 and 19SS-
works out as follows:

(in million metro)

I9<5< I?Sj 196S

Production 77*0 7643 7336
Exports 536-6 546.6 461.3.
Percentage of 

exports to 
production 6-95 7.15 6.28
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